HIGH COURT OF DELHI: NEW DELHI
No. 693/CPC Sectt/DHC/2024
Dated: 15.07.2024

OFFICE ORDER

i judgment of the Hon’ble Suprgme

lew i de in paragraph 22 of the judg| .

I viek oF o O e » Atey Kumar Soad, (2023) 7 SCC 282, al ihe Lo, hudicil

Ay Ban ")f'" '(t‘”'ns except those who are not required to upload t eir do il

ot s on S ‘stcm (*CIS’), are directed to upload their ordgrs and ju gn}th g
e digital signatures and send an undertaking along wi

mol ta' m' nt, affirmin, 'ha taheir ir of nd judgm e b oaded on CIS, after
le:“a:?erssatg:u;glthefu: b)ii us; gt 1l their orders and judgments have been uploa
y . g

signing by use of digital signatures
Any non-compliance of this direction will be viewed seriously.

BY ORDER
Sd/-

(Kanwal Jeet Arora)
Registrar General

No. 13574-90/CPC Sectt./DHC/2024 Dated: 15.07.2024

Copy forwarded for information and necessary action ifany: -

1. Ld. Principal District & Sessions Judge (HQ), Central, 'l"fs Hazari Courts, Delhi‘

2. Ld. Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi. ;

3. Ld. Principal District & Sessions Judge, New Delhi District, Patiala House Courts. New Delhi.

4. Ld. Principal District & Sessions Judge, North District, Rohini Courts, Delhi.

5. Ld. Principal District & Sessions Judge, North West District, Rohini Courts, Delhi.

6. Ld. Principal District & Sessions Judge, South District, Saket Courts, New Delhi.

7. Ld. Principal District & Sessions Judge, South-East District, Saket Courts, New Delhi.

8. Ld. Principal District & Sessions Judge, South-West District, Dwarka Courts, New Delhi.

9. Ld. Principal District & Sessions Judge, East District, Karkardooma Courts, Delhi.

10. Ld. Principal District & Sessions Judge, North-East District, Karkardooma Courts, Delhi.

I'l. Ld. Principal District & Sessions Judge, Shahdara District, Karkardooma Courts, Delhi.

12. Ld. Principal District & Sessions Judge-cum-Special Judge, CBI (PC Act), Rouse Avenue
Court Complex, New Delhi.

13. Ld. Principal Judge, Family Courts (HQ), Dwarka Court Complex, New Delhi.

14. Registrar (Vigilance), Delhj High Court

I5. Mr. Sunil Kumar Sharma, Ld. Chairman (IT & Digitization), Delhi District Courts,

16. Regisrrar-cum-Secrerary to Hon’ble the Acting Chief Justice

I7. Joint Registrar (RG Secretariat) D
JAY THAREJA ©=

(Jay Thareja)
Joint Registrar (Judicial)
(Central Project Coordinator)

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST): DELH1

: Copy forwarded for Order No. 693/CPC Sectt/DHC/2024 dated 15.07.2024 of Hon’ble High Court of Delhj
information and necessary compliance with a request to send an undertaki
Judicial Branch of West District, affirming th
use of digital signatures, as directed.

23306- 233§
No. J_‘/Comp./()r(/er-DHC/DSC/2024 .Dated 2 3/_71’ 4

Copy forwarded for information to:

for
. ng along with their monthly statement to the
at all their orders and Jjudgments have been uploaded on CIS, after signing by

Ref.

All Judicial Officers of West District for necessary compliance of the
The Officer In-charge-Judicial Branch, West District, Tis Haza
The {\OJ/BIapch«ln-charge—.ludicial Branch, West District, Tis Hazari Courts Complex
Deal!ng Official Website with a request to upload the same on the official website. .
Dealing Official-LAYERS with a request to upload the same on the LAYERS. -

directions.
ri Courts Complex.

R g

\\{ ";\ - f-\ \w

L 3 (Vinod Kumar)
Principal District & Sessions Judge (West)

Delhi



